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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

Original Application No. 1152 of 2024

IN THE MATTER OF:
Sudhir Kumar Jha ....Applicant
Versus
Central Pollution Control Board & Ors. ....Respondent(s)
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1. Affidavit on behalf of U.P. Pollution Control 1-4
Board
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4. ANNEXURE R4/3: 8-21
The copy of the reply dated 27.03.2024

5. ANNEXURE R4/4: 22-46
A copy of the inspection report dated
26.12.2024 along with the monitoring reports

6. ANNEXURE R4/5: 47-50
A copy of the show cause notice dated
31.12.2024

7. ANNEXURE R4/6: 51-54

A copy of EC dated 01.12.2020
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8. ANNEXURE R4/7: 55-65
A copy of CTE and CTO
THROUGH
DATE: 01.01.2025 %"“
PLACE: NEW DELHI
STHAVI ASTHANA
ADVOCATE FOR UPPCB

C1/131 MOTI BAGH, SHANTI PATH,
NEW DELHI-110021

(M): 9711116034

(E): STHAVIASTHANA @GMAIL.COM
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B BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI

Original Application No. 1152 of 2024

IN THE MATTER OF:

Sudhir Kumar Jha ....Applicant
Versus
Central Pollution Control Board & Ors. ....Respondent(s)

RESPONSE ON BEHALF OF THE RESPONDENT NO.-4,
UTTAR PRADESH POLLUTION CONTROL BOARD, IN
COMPLIANCE TO THE ORDER DATED 12.09.2024 PASSED
BY THE HONBLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

I, Ajeet Kumar Suman S/o Late Baliram Vimal, aged about 50
years, R/o HIG-1056, Sector-I, Aashiyana, Lucknow do hereby

- solemnly affirm and state as under:

AMBRISH KL M

ADVOCATE & !\ o1
Vill. Devt Gan|,

1. ThatIam presently posted as Regional Officer of Uttar Pradesh
Pollution Control Board (hereinafter “UPPCB”), Gorakhpur. I
AF say that I am fully conversant with the facts of the case and am

competent and authorized to swear the present Affidavit.

Ada M&. Ly °2“ 9% That present matter is against Respondent No. 2, an integrated

2 \U\’“\

steel plant of 3 lakh TPA and Captive Power Plant of 30 MW
capacity in GIDA Industrial Area, Gorakhpur regarding to the

causing air pollution.
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That it is pertinent to mention here that in pursuance to the
complaint made by the applicant vide letter dated 16.02.2024,
contained as annexure no. A-1 to the original application, the
UPPCB has carried an inspection of the site in question, i.e.
Respondent No.-2, on 29.02.2024. The inspection report dated
29.02.2024 is being annexed herewith as Annexure No.R4/1.

That it is also worthwhile to mention here that relying upon the
inspection report, (Annexure no.R4/1), and the discrepancies
found during the said inspection the UPPCB vide its letter dated
05.03.2024 has issued a direction to the Respondent No.-2 for
rectifying the discrepancies as mentioned in the said letter. The
letter dated 05.03.2024 is being annexed herewith as Annexure
No.R4/2.

That in pursuance to the direction issued by the UPPCB the
Respondent No.-2 vide its letter dated 27.03.2024, received on
30.03.2024, has given a reply regarding to the 7 points as
mentioned in direction letter dated 05.03.2024, contained as
T annexure no.R4/2. The copy of the reply dated 27.03.2024 is

being annexed herewith as Annexure No.R4/3.

That thereafter the applicant has instituted the present original
application before this this Hon’ble National Green Tribunal,
Principal Bench, New Delhi (hereinafter Hon’ble Tribunal)
regarding to the grievance in question. By considering the
grievance vide its order dated 12.09.2024 this Hon’ble
Tribunalwas pleased to direct the respondents for filing their

response/reply by way of an affidavit at least one week before
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the next date of hearing through e-filing and by an advocate by
issuing the notice.

That further it is to state here that in compliance to the direction
passed by this Hon'ble Tribunal and in pursuance to the reply
submitted by the Respondent No.-2, UPPCB has carried out an
inspection on 26.12.2024. A copy of the inspection report dated
26.12.2024 along with the monitoring reports is being annexed
herewith as Annexure No.R4/4.

That in pursuance to the recommendations and findings made in
the inspection report dated 26.12.2024, the UPPCB vide its
letter dated 31.12.2024 has issued a show cause notice under
Section-31A of the Air (Prevention and Control of Pollution)
Act, 1981, as amended, against the Respondent No.-2.A copy of
the show cause notice dated 31.12.2024 is being annexed

herewith as Annexure No.R4/5.

That furthermore it is also relevant to mention here that the
Environmental Clearance (EC) vides dated 18.09.2019 and
01.12.2020 has been issued by the MoEF&CC in favour of the
Respondent No.-2. A copy of EC dated 01.12.2020is being

annexed herewith as Annexure No-R4/6.

That further it is stated that Consent to Establish (CTE) was
granted by the UPPCB in favour of the Respondent No.-2 vide
letter dated 26.10.2018 and also the Consent to Operate (CTO)
was issued vide letter dated 22.06.2022, valid up to 31.12.2026.
A copy of CTE and CTO are collectivelybeing annexed
herewith as Annexure No-R4/7.
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11. That the Annexure annexed to the present accompanying
Affidavit is true copy of their respective original.
12. That the present affidavit on behalf of the Uttar Pradesh
Pollution Control Board is submitted before this Hon’ble
< @ Tribunal for kind perusal and consideration.
.. A o
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VERIFICATION:

Verified at Lucknow on this the 31% day of December, 2024 that the

contents of above affidavit are true and correct to my knowledge

based on records and information received and believed to be true, no

part of it is false and nothing material has been concealed therefrom.
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’ 3 Dated - 27/00/2024 -
To,
Ihe Begional Officer,
Uttar Pradesh Pollution Control Board, Gorakhpur
Mahadev Jharkhandi, Avas Vikas Colony,
Deoria Road, Kunraghat, Gorakhpur (UP) - 273008 . e
Subject: lrplarmlhtUFFCBmkm:m- 1120/%t - 38 §frws 2024 Dated {
05.03.2024.
Revpected Sur
hm&ummmelﬂxnmmif.ﬂmnhmﬂmz;pﬂw wise reply
which are a3 follows

1. | IO URET 3 @ Wguy P 8g | A Polution control devios: like ESP, Bag |
it i apaag / UG &1 gag 1 | Flters & Fume Extraction Systenmy installed in
prenuses are being working properly. and
wnd w9 & waw R (s i s smbarat o
cnsure  continuous  and  break-down  free
operations of the same.
Ambient air quality monitoring is regularly done
and submitted with the & monthly EC
compliance and also on Quarterly basis, Resulty |
are within Norms, Copy of test report is artached
as Annexure - 1,
2. | QU UIER A aAl & ST 8y This is a green field project, and the 1and on
gl #) s uwn O Wl which the plant has been established was Low.
@ T h a?,lha R ¥ om|land and a filling of 8 - 10 feet has been done on |

the-road and Jeft for compaction of sofl o Brt

fozen fsm o

o stength, Metalled road will be constructed after
the upcoming monsoon season.

Currently, regular Water sprinkling through
tanker and sprinklers is being done to reduce the
L dust due 1o vehicle movement.

ANKUR UDYOG LIMITED (STEEL DIVISION)
Cik: U2S1IUPS96PLCI203TT | CSTIN: O9AACCAGTAIRITY | PAN: AACCAGTAIA
AL-2, Sector-23, GIDA, Sahjanwa, Gorakhpur, 273209, U.P.

. -dﬂl-tﬁ-qm_—i—nrmlfﬂit"h‘i‘r:m
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JaM A wilda a1 wguw [aam
TR ¥ WiRe s5w e W
QUT-qUE GTel Ate] wifta fard und
w Tl I 91 e ofgs Tl
Ee<k okl

Electric Energy meters has been provided with |
all major Alr pollution control devices. .
As per your instructions Log Book of the reading
from the same shall be maintained.

TN UIER H a1 Jeed sfal 31
afka w1 gy Godfle GOm0 ol 7
wgen ofena # Wy aun amdedto
W a9 TWes T wmim @t

T BT S

A3 per the EC condition Continuous online

Stack Monitoring equipment has been installed |

and connected with CPCB server.

As per your instructions we shall get FTZ
Cameras installed soon and the IP for the same
shall be provided in due course.

FAN 1 W GUEG FagiE aul
aré g1 Prfa wefa @ ot odl @
HAEA M TEE S # g
TILEL/ERE T HAWF F9 9§ wEE
fam wrn gAfie B am

Stx * Monthly Compliance report  of
Environmental Clearance is being submitted to
regional office of MOEF&CC and UPPPCB as |
per guidelines. (copy of the last 06 monthly
compliance Is Attached Annexure - 2)

Compliance of CTO conditon is shall be
submitted to UPPCB on quarerly basis

regularly.

JUW A W IAE R0 6
AU a1 WY

Noted.

Unit is based on Zero liquid Discharge.

Treated water be utilised in Dust Suppression
amd Green belt development.

7.

I A AT UET 3] iRaRd
g o BE | A W
T LT, o waTeTEn @ wOe
T TR § THE 59 TR @
|

Quarterly Ambient Air Quality Monitoring has
been done as per CTO conditions. Copy of the
same is being attached as Annexure - |,

It 13 requested that kindly consider our reply for which we shall be highly obliged.

SR -

P .f-ll.r.rl‘\l %
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office A Laboratory: 27281, Vishwan Khand, Oomtl Nagar, Luckniow- 228 610 (P}
Empd : ETRCLTHZYAHOOUN, Weks weasircinda oom
FO R001 2018, 50 14001 ; 2014, DHEAS 18031 : 2007

An Approved Laboratary from Mnistry of Emviconment, Forest end Chmate change, Govi, of Indla under EPA 1584

L 3

TEST REPORT
AMBIENT AJR QUALITY MONITORING REPORT

Test Report Ref No, ETRC/EPA/106832024 Date of Report: 19.03.2024

Name/Address/Type of Industry Ankur Udyog Limited
{Steel Division)
Emmuu.mz.m GIDA Industrial
llage: Sahbarganj & Domharmafi
. Tehail: Sahjanwa
Hom aallon PR . District: Gorakhpur (Uttar Pradesh
Manitored by X | ETRC, Lucknow TEERSE L
Location of Sampling points _Near Main Gate I
o | GENERAL OBSERVATIONS DETAILS-PM,, urru.a.m“
1--___!'-'-ntm_ jons 4 L o | Gaar A
(b1 Wind drection | Westlo East | West to Eaut
le) [Averscohumidty (W] |68 1 | R Ra e
(@) | Average smbent temperatura (°C) (2 par S
e | Timeof Sam {Hours) = 10:40 am (12032024 | 10:40 am (12037024
f)_ Time of Sampling completed (Hours) 1025 am (120372024 -wﬂmuma-m}
(gl | Total urme of samoiing (minutes ) | 34 hour (1432 minutes) | 24 hour (1432 minutes
2 iwmmmhmmms X 1165 MNA
3 7@ 8amzing rate lor gas 1 AT
4 pu‘m.#ﬂi.unﬁ li&igﬁ“' _____ Hir 1 L el
« PM(mY » 1087814 « 22859
Ao GAS(Rer) ik TiE8 = b i e
JESTRESULY
B A g . g  BSED ' H-lnn'-i_ of  Standard as per
No. Particulars Protocol Unit Result testing fimit mns;unﬂ
| i T ; B of detection 11172008
' ens e 0 Ot | Resemet 208 | O WS | 80-120 Feashownion
Particulate mattern size | i T,
7 fous than 2.5 yem (Bike | 15:5182 (Pat-24y 2019 | yom’ | 8239 | 20. 500 For24 hour =60
3 Sulghur Dioxide (S0 _E“n““m“""'", SHIE 2001, 1 ot !uu | 60-1050  For3thowrsso |
‘- mammm “R““mmlgw"f“ i’ | 1142 | B0-TE0  For24how =80

ETOC miee woty ot 0 o g i i e P TR
SR D G SESui ielull b e ey, meeirad P e
The renalt i By S e dea iEued

19 doen nol misu=a by
TErLLAng i B T
A AT i elew ' Lisrh g Jur s da Son,
Trom rmgae & ool b i cw o]
el L U s

Lo gan s 4 i @aled in Gu? BEERSY

A e llﬂ
Authérizea Signatory
(Sandesp Kr Verma)
Lab-Incharge

i ENE O MEPORT

el Pl Bl wlera iy Bk T e P i ddle L o NR

I—'hq“r“ﬂ--ﬂr-m#-hmmnmrﬂm

ﬂﬂrrimﬂlﬂunﬂ-l—unh-ﬂi-—mmh-ﬂnq---l-—-huu

Regd Acdress: 4757, Vipul Khand, Gorrs Nagar, Luchnow « T24010 (UP) Moo DBBETET 42T
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

..Office & Lasorstory: 2201, Vishwas Khand, Gomg Nagar, Lucknow- 228 010 (U.P) t

Emald | ETRCLTHGYAMOO IN, Wel www sircindls com
* O 1IN, 10 14001 | 3018, DHEAS T8051 ; 2007
h“ﬂm_“rﬂmw“mmm#mmmiﬂ

—— e ETRCIPMOMTEST-REPETIAZ ___ -
TEST REPORT
AMBIENT AIR QUALITY MONITORING REPORT

oy

r-u 0. ETRC/EPAT06842024 Date of Report: 19.03.2024 - . .
%Typ Ankur Limited PR E
{Steel Divislon) il 1
Plot No. AL-1, Sector-23, GIDA Industrial Ares
Villags: Sahbargan] & Domharmafl
| Tahsil: Sahjanwa
WL ] ___District: Gorakhpur (Uttar Pradesh)
1 T T e P R e ETRC, Lucknow :
_Locationof Samplingpoints Village: Sahbazgan) : 3
i’ | GENERAL OBSERVATIONS  DETALS-PM., DETALS-Pily,
_(a] Weshercondtions (- IR - IR e
b} Wind —e Wi West 1o East ’
_ig) _Average hurmidity (%) . |55 .+ SR
(g} Aversge amblent lempersture (T} SRR ¥ 1
I8} Time of Samcling Started (Mours) _L1GS2em (12032024) | 1052 pm (12092024
) .I"‘Jﬂ.‘?‘!ﬂm.lm! 10239 am (12027024 10009 e (TA0AI024
131 | Tomwl yme of samping minutes) o (1420 minvies) Hm.rnmmnm
: wmmt!‘gﬂn‘mﬂ:_ :L;a = E_I,,_ .__"] AL TS
*"":'f for 1
4 | TOT mgmmﬁ TR ‘“]I
o PM(mY . 1840301 . 23068 '
. GAS(Men b Tl Yo At
I IE.I]'_HHJ.E.I
. e ML o e i
"‘:_ Particulars Protocol Unit  Result  testing Slmi umu.-_mr
S LS e | oidetaction | 1M112008 |
1 H".:_EE“!!.F'“E!'“!I “mﬂ' m‘ ™S | s0.1:00 l‘t;l".."ll'l:l.rﬂm|
- 1“““#1&;& | 155102 (Pank24) 2019 | ppin’ an 20- 500 | For 24 hou =60 jl
3 mwmﬂ i ﬂﬁ!ﬂ{ﬁﬁnm Toow® | 1338 | 801080 For 24 rowr =60
z et oo

| Ouides of Nitrogen (NOy) E ;"'_"!"""""'!!.?:';'-’-'3 [m’m' I 1.!.“ . 6.0-7T50 Fur;'-t*n..t-m

e INE CF REPOET ..
TR gty o i S OLE Y 8 el R PR LT s o
> - il ~ W Oy PR v-d P Ful R bl s basi
® e el e ey P S e
TTRC fowy vl gt oy bty B iy P o g sl W P sty o pirsi el & P AL S e ey L
LRy T W e
g naled Lotk R,

e e @ el b el S e e
5 =g T i e T P e 5 SRS AT P e By R ey e e ae

=iy
= Corpiae My @ SEELE 8 b iy

__J.PH.’II'T.[ i\ E ._:_1-; _'.g'ﬁ"}-]

Regd Address: 4/57, Vigul inard, Gontl Nagar, Lucknow - 230010 (WP ] Mok 0G8ETET422Y
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I % mummrm AND TECHNICAL RESEARCH CENTRE

Office & Laboratary: 2241, Vishwes Khand, Gomil Nager, Luckraw- 219 010 (UP)

Emad - ETRCLTHE YAROD M, Web: wars stmirda core

B0 BO01 304, B0 1501 ; FOTE, DHEAS 18001 1 a7

- hmmmmdmwﬂ“mmummmim

— —— - = i i i

 ETRC/PMOWTEST-REP/FT/A2

e
h

TEST REPORT
AMBIENT AJR QUALITY MONITORING REPORT #a
ot Ref No. ETRC/EFARD6882024 | Date of Report: 10.03.2024 |
ress/Type of Industry - Ankur Udyog Limited
(Steel Divisian)
Plot No. AL-2, Sector-23, GIDA Industrial Area
Village: Sahbazgan| & Domharmaf
Tehsil: Sahjanwa
s Ll gl e ok | District: Gorakhpur (Uttar Pradesh) 1 A
(MonRoredlby = =000 s 11 chnow R,
 Location of points SRR 7. Dombhar AR )
|8 No.  GENERAL ATIONS T TOETALSPH, | DETAILSPN,,
18 Weathar e LHN - =
T N ), | ] “West 10 Eaa
1) | Aversge humidty (%) sl 5 -
9] _ Awersge amblent tempersture (°C) L2
LM m“hm!'ﬂitﬁ{"ﬁ : ! o (13002024) ‘ﬂHlmﬁmm'
i | Tme of Sampling compieted (Hous) Igmiw 11020 am (14032024)
2 | Totsl bme of sampiing (Minutes) ﬂ*'ﬂflﬂ_ﬂnﬂﬂ Iﬂmuu:w
| Ar samiling rote (m jmicute) 1748 8, WS e
4 TOTAL VOLUME OF AIR SAMPLED .
« PM(mY . 10206 . DM
*  GAS [lter) « TOT.T 1 i
r!lrnr;:uu
. Rangs ol  Btardard sp
i Part<uiars Protocel | Un | Resst | teoting Mt | RAAGSG oy
e T s ! ' of detection 18114/ 3008
"1 slze loss than 10 pm ‘wrm|m' T84 | 60-1200  For 24 how =100
(PN & | ol Ll X8 A TR : el
Particulats maners
2 slze less than 2.5 um 15: 182 (Part-24) 2010 | woim® 4578 20500 For 24 how =0

b
r
'ﬂlﬂlll"ﬂ:“m 5 5182 i ' |
o) o Remes 20z | v | 1881 | 00750 | For24nouwrsso

T S i

Sulphur Dioxide (8Oy) | "”’“WE wom® | 1342 | 50-10%0 IFHIAM'N_
o - .

s, (D OO DDA
- M“lemiﬁﬂ_—hl“—ﬂﬂ“m‘w—nmun-mu
T e s el e P ke, e i Fi Epod gl pivn
T i e ey i e e ieuied
. l."l'h:-_H-nuqum-_uh-——--nu-im"-nu_-mu-—-q-n
P ETET R e b Tl
# :.h“_'h
. T e " el e b e L= ] W
- - e iy P e wd Tl el By e iy Sl
P LR e el b vy

e 210w J
. L
[lmnlh'“:nﬂ l:lﬂaaalm:l
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T AND CAL RESEARCH CENTRE

k= : T Office & Laboratery: 2281, Viehwas K0wnd, Oome Nager, Lucknow- 238 013 [UF)

; Emmsl : ETRCL N, Wel swwsttindacom o
" 130 0012014, 150 14901 | S01S, DHEAS 18001 3007

» p“mi—-mimmnhm-ﬂ”-'mw"ﬂ‘“

A i : ETRCPMCOTEST-REPFTIZ
TEST REPORT 5
AMBIENT AIR QUALITY MONITORING REPORT : 3 i
 Test Raport Ref No. ETRC/EPA/10886/2024 7 Date of Report; 18.03.2024 SRR
; dress/Type of Industry Ankur Udyog Limited "
(Steel Division) '
' Plot No. AL-2, Sector-23, GIDA Industrial Ares
Village: Sahbazgan| & Domharmafi -
| . Tehsil: Sahjanwa
. e AT A gl District: Gorakhpur (Uttar Pradesh) =
Monkoredby _ . - hnow o ]
Location of Sampling 1 Village: : Jehnia {i 3 i
Sr.No. GENERAL OBSERVATIONS  DETALS-PM,, DETARSPM,,
tiai | Westercordtors A [ R Goar I0A
@ Wwdgeecson ; | WestpBamt :!-'ﬂt-'_ .
—o Jheesehmigyon 1% ..
i) | Average PR - ; R ]
e,  Temal! T Twien (13032041 1082 8m (120030M)
“if Tmed S 3 (Hours) | 1038 pem (14003024 10:38 o (1AGXTTIS)
2 Yol tme of pamping [ TE— T LT L
1 | Average AF sam rote mimirnte) (1158 Tt | P e
4 'W‘Hﬂ“ﬂ OF AIR SAMPLED | |
| e PM(mY (e 1044.480 « 3TIB
I_____;__ - u_-ll_LP'j il LE S . 111‘ bl i =3 e
TEST RESULT
_; | B x o R of | Standard as per
i Panticulars Protocol Unit | Resull testing fimit | NAAQS; dated
, e e R ol detection | 18M11/2008
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| ; A
I - qo=1 :"_,_E.-n‘_'-;lm
S ANKUR :
A : Dated - 27/03/2024 ?
To, .
Ib¢ Regional Officer,
Unar Pradesh Pollution Control Board, Gorakhpur
Mmrmain?h:&hw.

Deoria Road, Kunraghat, Gorakhpur (UP) - 273008 ,

iﬂrmnmhuhum”hguu-lmm-:&1ﬂum1mw
05.03.2024.

Respecied Sis,

toure  cootnuows  and  break-down  free
operations of the same,
Amﬁ:mthquﬂhymmitmqhmniuhm
and submicted with the 6 monthly EC
:nmﬂhnul.ndumnnl:ulmlyhm Resulns |
| are within Norems, Copy of report is attached |
| Inﬁ.n.nnm-i.
= G G A o ® o i THs & & peen fickd project, and the land on |
w ® e T wow wd g ﬁuﬁﬂfﬁwwm'
woftn anda - been done on
wum m-i“:h:mdlndlrﬂhtmmmﬂmﬂmm
strength. Metalled road will be constructed afier
the upcoming monsoon season.
Currendy, regular Water sprickling tuough
unkulndlphumubdngdmcmmluﬂu

ANKUR UDYOG LIMITED (STEEL DIVISION)
Ch VZSTOUPTYSEPLCI200IT | CSTIN: OOAACCASTLIRITY | PAME AACCAETAIR
AL-2, Sector-23, CIDA, Sahjanwa, Corakhpur, 273209, UP.
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all major Alr poliution control devices.
As per your instructions Log Book of the reading
from the same thall be maintainad. |

Ll

UM et o @9 Jwda N 5
tia o8 gu Qedle Iz Il B
W sfe oft org my andeds
e T oed TW wwien =
oA W W)

As per the EC condition Continoous online
Stack Monitoring equipment has been fnstalled
and connected with CPCB server,

AS per your instructions we shall get PTZ
Cameras installed soon and the 1P for the same |
shall be provided in due courne RS TTURE

T B W uig s A
@ g e s w A vl A
T W TR Ww A g
T/ B weE w9 2 e
o a5 e ay

0N A N JoEn
e s o wren o g

Six * Monthly Complance repomt of
Environmental Clearance is being submined 1o
regoonal office of MOEF&CC and UFFPCB as |
per puidelines. (copy of the Lat 06 monthily
compliance is Attached Annexure - 2)

of CTO condiion & shall be |
submitted w0 UPPCB on gquarnterly basis

_‘Tl.ﬂ}'.
Noted.

Unihhuﬂmzﬂnhnﬁdﬂm
Mmhmﬂﬁdhmw

arld Gireen belt development

« | UM T TN Ge @ whaea
g um & A oem om
| F v, ity e @ e
T i S e Y oep o
| W

Quarterly Ambient A Quality Monitoring has |
been done a1 per CTO conditians. Copy of the |
same is being attached as Annexure - |

|

It & requested mmm-mhm-:mum obliged.
Thanking you,
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F. No. J 1101 416200 -1A.101)

Goverzment of India
Ministry of Environment, Farent and Climate Change
(Impact Avsessmens Divislon)
Indira Paryavaran Dhawan
Jor Bagh Road, Aliganj,

Mew Delhi=1 10043
E-mail; dirind-moekefdgov.In
Tel: 01 1-24695 346K
. Dated: 0112 2020
Ta .
M Ankur Udyog Lid (Stee! Division)
Flot No. AL-2, Sector 13, GIDA Induserial Area,
Village Satbazgan) & Dombarmefl, Tehsil Sakjamwa,
[hstrict Gorsbbpur, Uttar Pradokh.

Subject: Establishmeni of Iategratsed Steel Plant (DRI Kilns (330,000 TPAL Indugtion
Fumace with Concast (M$ BilletsHot metal for hot charging) slong with | 8 38 T
Ladle Refining Furnace (LRF) & | x J Strand Billet Caster (3,596,400 TPA),
Rolling Mill (3,356,400 TPA), Power Generation 30 MW [24 MW through Waste
Heat Recovery Boller (WHRB) and 26 MW through Fluidized Bed Combustion
(FBC) Doller] by Mh Ankur Udyog Lid (Sl Division) located at Plot No,
AL-2, Sector 23, GIDA Industrial Ares, Village Sahbazganj & Dombarmaf],
Tehsll Sshjsnwa, District Gorakhpur, Uttar Pradesh- Amcndment in
Environmest Clearance -regarding.

Sar,

This has mference 0 your online spplication vide proposal no
IAVUPANDVI 3963772020 dased 22062020 along with Form 4 and other documents
for seeking amendment in Environment Clearance (EC) for the project mentioned
above. The proposed project activity is listed st 5L No, }a) Mewllurgical Industries
(Ferrous and Nom-ferrous) under Category “A™ EIA Notification, 2006 and the
propasal is appraised at Central level

2. M Arkur Lidyog Lid was sccorded EC for the project Integrated Stee] Plani [DRI
Kilns (3,30.000 TPA), Induction Furnece with Concest (M5 BllictsHot metal for hid
charging) along with | x 38 T Ladle Refining Furnace (LRF) & 1| x 3 Strand Billet
Caster (3,356,400 TPA), Relling Mill (3,255,400 TPA), Power Generation 50 MW [24
MW through Waste Hest Recovery Boiler (WHRB) and 26 MW through Fluidized
Bed Combustion (FBC) Boiler] vide letter. File No. 11011416201 T-1A TN} dated
18092019,

Detalls submitted by the project propoaent

3. The amendments were sought n the existing EC for 1) Incheding the Rainwater
harvesting cost in the CER budget and there by amendment of CER budget allocation
2) 100 % hot charging of billets. The detalls are a3 given the table below,

dmenimset o LC prowd e My Askar Udyog Lid for imvegroied Sawl Plase (DRI Kisa §3.38.909 TPy
At e Farmae v an Compans 110V Sty Hor mend flor how chorpiogi aheng with | 1 T T Loy Rifalng
Furnace (LRF) & |3 ) Siramid Bilei Caver |1.35. 509 TP i), Ralbeg VT ()36 400 [#4) Fosrr Conprsiios
MW PN W peuaph i gaie Near Recwvery Boider TR g 20 300 throagh Flasdized Bed
il it iamy (F ) Pl |

Page | of'd
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| Polnt No. 1_
' AsperEC As per EC Order vide Request
| dated 18 September
i 2019
Pg. No. 8§ |~Further, an action plan W A ,
¢ would like to bring to your kind
Paragrapbh no. | for recharging ralnwater | _ .
20ofthe EC | within and outside pldag | 1O01E that the Budget provision of

premilses  comprising a
budget provision ol
Rs9125 lakks: was
submitied based on the
study conducted fm

Hi. 91.25 Lakhs lor recharging
raln waler is a pari of the CER
Budget suhmitied as per the advice
of EAC during presentation.

Please refer to Page no. 35 & Point

addition fp | M 7.1.30 al the MoM of 7 meeting
{mplementation of the Re<constituted EAC [Industry-
gipenditurg of CER gnd | 1) held during 29-31% May, 2019
EMP stating “Revised CER  after
consldering the Cost for artificlal
recharging Le. Rs. 91.2% Lakhs”
which has been indicaled | the table
is below,
| Pointno.2 | | L=
| Puge  mo. &) "Prolect __Ereoonsnl | i, e Ei1A repont submitted to the

' Specific
| Condition no. [i
uf the EC

L

thall adopt 100 ¥ hot
gharging and the coal
guslfier shall mot be

imstalled™

Hon'ble Ministry as pant of EC
gppraisal we have proposed 1 x 500
TPD Rolling Mill to produce
264000 TPA of MS Re-Ban
(TMT) & Structural Steel with Hot
charglng (75% ol votal Billets) £1 1
250 TPD Rolling mill to produce
92,400 TPA of MS Re-Pars (TMT)
& Strectural Steel using re-beating
Tarnace {25%e of 1ofal billets)

This issue of re-heating furnace was
discussed at length before the
Hon'ble EAC. Please refer to the
MOM of the 4™ Mecting of the Re-
constituted EAC (Industry «1) page
i, §-8 parigraph 24{wil)
recommendation of ke comminee
<Conflemation regarding use of
EQ caly in reheating furnace”

As advised by the Ministny/EAC we
have dropped the coal gasifier

___ | proposal in the reheating fumace and

dmwagenent lat £ groted to A0 doker Diiog L for fatigrated Siee! Pland (00 Kilae 1338 550 TP A,
dnatacntuen Fisroy wich Cvecundt (S Sifioh Nt mesal for bl charpiegi ofomg witk § oo 13 T Lodly Reflmng
Firmua (LA @ 1 o 1 Swvwead 00000 Cimarer 70 38 500 TF 8. Roflimg MUY 03 36 400 TPA). Fovwer Generarge
A AW [ NN peeegh Mippe Heat Recovery Hailer (VNRE omedl 28 LB throagh Fleldloed Bed

Cambistlon [FEC) Bodivr)

Fage 3 uil 4
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+ | the same has been conflrmed 1o the
' Ministry/EAC In our reply submited
| 1o ADS dated 27™ February, 2019
i whereln we have underiaken that |

“We do hereby conflrm that we will
| coal in reheating furnace.” '

. {00% Hot Charging s technically
not  possidle.  This mater was
discussed In detall before the

Hon'ble EAC. Accordingly our
submilssion for use Furmnace Chl (FO)
Pulverised coal In rebesting furnace
[ was found stisfactory and we wene
| advised not snatmll coal gasifler.

Even in the General Condltiony ne., |
| V under Energy Conservation !

| EC accorded 1o us, It has been

! mentioned that Use hot charging of |

slabs nd billets blooms as faray |

! . | possible.

I | Hence it is requested that this

' .| condition be corrected a8 below-

billets / blooen ay far gy possible |
| and the cogl palsfier shall nothe |

- ; | fstalled”,

Obmervations of the committee

The proposal was considered in the 37" meeting of Recomstitute Expert Appralsal
Commitiee (Industry-1) held durlng 30™ July«1™ August, 2020

During the discussions, the commimee opined that Rain Water Harvesting is a
regulatory requirement and it cannot be considered under CER activities 2s it was not
drawn from Public bearing issues or S1A studies during the preperation of EIA repart.

Mot charging of billets upto 90% is possible and LDO can be allowed for reheatlng
furnece in case ol emergency.

Recommendations of the Committes:

In view of foregolag. after detailed delibermions, the committes recommendsd 2
amend the EC for 90% billets for hot charging and use of LDO for reheating furtace
during emergency for remaining billets, Le., for 10% of production.

imedmgnt tn 0.0 groted sw Ay dnker Uddreg L for Dnegrated Sieel Flast (L] F i 1 Ja oo TR,
Prkactipe Frrmace ik Concad (MY Blloy Hor meiad fur bid charging) wlong witk f o 13T Linlld Rofaing
Fuwrimacd (LRE) & 5 ) Sorcomd Biller Conper {3,36,400 TPA) Relng Ml (3,36, 400 TFA) Fower Uemrration
Ja wr fd W drough Washe Ml Reconsry Bailer (WHAR) comd 28 MW ihrawph Fleidioed Bed
Cametustion (F B Moder] 1

l"'u“tll-rl

measures condition No, (W) Ofthe |
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Decision of MoEFACC

5 mummmumaucmmwa:ﬁddmm
amendment to the EC dated 180972019 only for 0% billets for bt charging and use
of LDO for rebeating furrace during cmergeney for remaining billety e for (%% of
production, .

9. All other terms and condizions in the EC dated 18092019 shall remain uschanged.

This isswes with the spproval of Competent Authorty.

(A Mmé‘_l

Director

Copry ot

1)

H]

b}
4)
]

6)
7
&)

Secretary, Department of Environment, Government of Ut Pradch, Secretariat
Uttar Pradesh. Sachivalayas, Bapu Bhawan, Adjacent 1o Vidhan Sabha, Lucknow -
16001,

Deputy Director General of Forests (). Ministry of Eavironment, Forest and
Climate Change. Reglonal Office (CZ), Kendriya Bhawan, 5 Fleor, Sector "H",
Aligan]. Lucknow - 226020. .

Member Secretary, Uttar Pradesh Sute Pollution Control Board, ML Ul Bhawan,
3" Floor, B=llock, Vibhuti Khand, Gomti Nagar Lucknow = 226 010.

Chairman, Central Pollutioa Control Board, Parivesh Bhawan, CBD=cum-01Tee
Complex, Cast Arjun Nagar, Delhi-110031.

Member Secretary, Central Ground  Water Authority, 1811, Jamragar House,
Man Singh Road, New Delhl-110011.

[Hstrict Cullector, District Gorakhpur. Government of Lintar Pradeh
Guard File / Record file / Moaitoring file.

MOEF&CC Website. _,,ﬂfiﬂ

...--""""——-'

(A K, Agrawal)
Mrector

it im P growesd i A 3 slar m..;;-rj-mp-dhdn-:mmuuwrru
e i Fiarmc with Comcun (A3 Sty How suesal fior bt charging) alueg with | 2 13 T Laska Refining
Farneaw (LRF) & 1 4 ] Sewnd Bt Caster 11,56 298 TP.L. Reileg ANT (138490 TPA) Fompr Camrat gm
MWW [} UE sheugh Wasw lieat Becovery Builer (WHRE) ond M MW iresgh Flulized Bed
€ renbarions (F 1) Bavler)

Page 4l 4
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Ref No. =

To,
Shri Ankur Jalan
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AIVUPPCBIGorakhpur(UPPC BROYCTE/GORAKNIPUR2018

M/s ANKUR UDYOG LIMITED
Plot No AL - 02, Sector - 23, GIDA, NH - 28, Sahjanwa, Gorakhpur GORAKHPUR.273209

GORAKHPUR

Sub:

Consent to Establish for New Unit/Ex

Annexure No-7
UTTAR PRADESH POLLUTION CONTROL BOARD

55

Validity Period :04/09/2018 To 03/09/2023

Dated:- 26/10/2018

pansion/Diversification under the provisions of

Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Please refer 1o your application form no 2988757 dated - 04/09/2018 .After examining the
application with respect to pollution angle, Consent to Establish is granted subject to the compliance of

following conditions :

l. Consent to Establish is being issued for following specific details :
A- Site along with geo-coordinates ;

B- Main Raw Material :

Main Raw Material Details

____Name of Raw Material

__Raw Material Unit Name

Raw Material Quantity

|__tron Ore - 237600.0 TPA Metric Tonnes/Year
Iron Ore qungh - 287000.0 Metric, Tonnes/Year
| Imported Coal - 267000.0 Metric Tonnes/Year
TPA
|__Dolomite - 16500.0 TPA Metric Tonnes/Year
Indian Coal - 4 0 ____Metric Tonnes/Year
Sponge Iron - 3300000 TPA|  Metric Tonnes/Year
MS Scrap / Pig lron - Metric Tonnes/Year
. _1000000TPA
' __Ferro Alloy - 5300 TPA Metric Tonnes/Year
" MS Billets - 340000 TPA_ | Metric Tonnes/Year
MS billets - 66000 'I;F'A {Own Metric Tonnes/Year
Indian Coal - 140400 TPA Metric Tonnes/Year

 Imported Coal - 00,000 TPA| __Metric Tonnes/Year
|_Rice Husk - 400000 TPA | Metric Tonnes/Year

C- Product with capacity :




Pk

o e
; Product
&~ Nameof Product : B v
e e Iron - 330000.0 TPA Product Quantity
VS Bilet- 355400 Tr v |
M5 Re Bars & Structural Steg| - |
| TPA 356400.0 33480 j
Power (WHRB - 24 MW & CFBC - 26Mw) 3 i
D- By-Produet if any with capacity : i
By Product Detail
Name of By Product Unit Name Licence Product Install Product
= S Capacity Capacity
' . Metric Tonnes/Day 0 ui
E: Water Requirement (in KLD) and its Source :
Source of Water Details
_Source Type Name of Source Quantity (KL/D)
Ground Water (within Tuba Well 1800.0
premises)
F. Quantity of eMuent (In KLD):
Efftuent Details
Source Consumplion Quantity (KL/D]
Domestic 25.0
: ____Boller 8850
; Industrial 910.0
G- Fuel used in the equipment/machinery Name and Quantity (per day) :
[ Fuel Consumption Details
Fuel Consum t __Use
Furnace ol g Used as fuel in Reheating
Others 300 Used as fuel in boiler |
Coal 1548 Used as fuel in boiler, DRI
‘ Kiln , Induction Furnace and

e in above mentioned plmnﬂ‘ ers, it will be mandatory to obtain Consent to Establisl
a j:rbﬂrfm expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

directed 1o furnish the progress of Establishment of plant and machinery, n belt,
Eﬁi'u;:' Trler:frr::m I;I;:ut and Air Ifnlhﬁinn control devices, by 10th day of mmPl:ﬁm:if Thucqu:m
quarter in the Board.

f the work order/purchase order, fegarding instruction and supply of sed Effluent
g:;rugﬁn H“ﬁﬂﬂlés Treatment Plant fAir Fnﬂuﬂun control Syllﬂ'lplplgﬂl bngthmm:d by the
industry till 03/09/2023 to the Board.
Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Bank details.
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L 161
o Bink F
/“pank Name l Branch Name Lo letall

Draft No./Mon
;‘__ R Receint No cy Date ’ Rupees |
: specific Conditions;

I. This consent to establish is valid onl

for produeti
Furnace 90 Ton/Day, Roll; . production of § Iron 1000 Ton/Day, Induc
S Thist Mo~ 9 (M.5. Bars 800 ton/day, Structural Steel 280 ooy & Power
2. This CTE is val

of Indin. id only after issuing the Environment clearance from MOEF & C.C. Government

3. Unit must have to achipy . .
&8 industey G div 1;;:: the Consent to operate before expansion of production.

16.02.2013 which is sysiiss :%Tﬂn;%*:’wp:{::irﬁ.mm' attached with Board's office order dated

5. The industry shall be install the ; thos ek
. - proper capacity of ETP acco
6. The industry shall be install the ngg mﬁmuig of industry. e o
7. H\Jﬂ :mu:nt !hDLI}d h’: di!chﬂ'gﬂ oul side nf l_h.c fﬂtﬂr}r mim_
g' NOC from CGWA must be obtain before the start of the production.

- Separate Energy Meter must be installed on ETP & STP.
10. The industry shall be install electro static precipitator for Control of Air Pollution.
11. The fly ash should be scientifically disposed off so no complaint could not achieve.
12. The industry shall be submit Ash Management Plan within one month.
13. The industry shall be submit Air Pollution Control System from unloading of raw material.
14, The industry shall be install water curtaining around the unloading site of raw material.
15. the industry shall be covered of raw material yard.
16. The industry is directed to install roof top rain water harvesting for recharging of rain water.
17. On-line effluent quality monitoring system should always link the server of CPCB and UPPCB
12. On-line emission continues monitoring system should be install on Air Pollution Control system.
18. The boiler in the industry must use bio coal or bio briquette up to 20% as per availability.
19, The industry is directed to comply the order of CPCB and Ministry of Environment, Forest &
Climate Change, Government of India regarding Textile Industries.
20 The industry is directed to comply the provisions of Hazardous and other Waste (Management &
Trans boundary Movement)Rules, 2016.
21, The industry is directed to comply the provisions of municipal solid waste management rules,
2016.
22. Project proponent shall submit a bank guarantee of Rs. 10,00 lacs within 15 days of issuance of
the certificate, comprising above condition no | to 21 for ensuring the compliance of conditions.

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions, Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 26/11/2018 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.

PRAMOD KLMAR ooty ey ts Fanioo
AGARWAL :::::‘m-nu
Dated:- 26/1072018

Copy To -
Regional Officer, U.P, Pollution Control Board, Gotakhpur for information and necessary action,

FRAMOD KLU MAR Bgury el By Sam00
ALARVAL D 1Y B
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Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone 0322-IM0020I7008) 1, Fan 0522220964, Emal infofuppch com, Webnite. www sppch com

4UPPCB/Gorakhipur(UPPCBRO)CTO/botGORAKIPUR2022 Date: 221062022
To "
WA
ANKUR UDYOG LIMITED

{ plot No AL - 02, Sector - 23, GIDA, , Sahjanwa, Distt - Gorakhpur GORAKHPUR,273209

consolidated Consent to Operate and Authorisation hereinafier referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

Consent No-16750886  Date-22/06/2022

CCA is hereby granted to ANKUR UDYOG LIMITED located at Plot No AL - 02, Sector - 23, GIDA, ,
Sabjanwa, Distt - Gorakhpur GORAKHPUR,273209. subject to the provisions of the Water Act, Alr
Act and the orders that may be made further and subject 1o following terms and conditions :- :
| This CCA ANKUR UDYOG LIMITED granted for the period from 13/06/2022 to 31/12/2026 and valid
for manufacturing of following products with Capital Investment/Net Assets Values 50048.00 Lakhs

e

S [Product Quantity Unit

No

1 IMS Billets 100300 Metric TonnesYear

2 |Spongelron 212500 rugtlmlﬂi__

F, MS Re Barand 201300 Metric Tonnes/Year
Structural Steel

'a  |Captive Power Plant |16 Megawarn
AW- WHREB)
5 ve! Power Plant |14 Megawatt

LSpﬂiﬂ:EmdiﬁMluﬁ:rwuﬂm:-

() MMMEH:MMWM.D}:-

e

' Kind of Effulant | Qn-!tuyﬂﬂ.hl Treatment l'u:illﬁ lnd
Domestic 15 KLD sSTP
Industrial |. Recyceling of Cooling ETP
ater

(ii} Trade EMuent Treatment and Disposal :+The applicant shall operate Effluent Treatment Plant
consisting of primary/secondary and tertiary treatment as is required with reference to influent quantity and
quality.

In case of stoppage of functioning of ETP, production has 1o be stopped immediately and this Board has 1o
be Intimated by fax/phone/emall with a report In this regard 10 be dispatched Immediately.


HP
Pencil


/

J ﬂﬂlﬁi

163

under Environment (Protection) Rules, 1986 and applicable 1o

I rd
S.No, I Parameter i Standard

59

effluent shall be recycled to the maximum extent and shoul ithin the premises
: d be reused within the
ete. Quality of the treated effluent shall meet to the following

general and specific standards as
the unit from time-to-time :-

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be

stopped immediately and this Board has 1o be intimated by fax/phone/email with a report in this regard to be
dispatched immediately,

[H'.lThtuﬂh:dwﬂﬂlhmmmmﬂhmﬁﬂlhmwmﬁmﬂuﬂrmnm
achieve the quality of the treated effluent to the following standards.

|S No, 1Flnmﬂtn Standards
1 pH As Hon'ble NGT
order dated 30.04 2018 in O.A.
mg/L) As Hon'ble NGT
£ Bw order dated 30.04.2018 in O.A
As prescribed by Hon'ble NGT
: TS ATR) order dl't:d 30.04 2018 in O.A.
Coliform As prescribed by Hon'ble NGT
2 F[ﬁmm order dated 30.04. 2019 in OA.
No. 1068/2018
5 Remarks 15 KLD Treated Sewage

3. Condivons under Alr Act :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
cquipment as is required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards

Sﬂmi

—.l'u.lr
Pollution
Source

Type of fuel | Stack no Conlrol

Device

Helght of
Stack

825TPD
DRI kilns

WHRB

| (Electro

Static

with B9TPH

s (ESP) =1
nos.)

Matter

Particulate

‘Rufes. 1688
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4 Particulate | As ﬁw

S No.

Parameters

Standards

1

Particulate Matter

As per %@ Rules,

Particulate Matter

Mw%ﬂm.

Particulate Matter

uweg Rules,

2
a
4

in case of stoppage ul‘ rummm. of air pollution control equipment, production has lo be stoppec
mmndm:l;ruﬂlhhﬂwdhumhlntmmdbrfnlphwmlwhlupminm:upﬂmh

4

Particulate Matter

dispatched immediately

if) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as |
required for meeting the ambient noise standards for night and day time as prescribed for respectiv

hwﬁ%ﬂm

areav'rones (Industrial, Commercial, Residential, Silence) which are as follows :-
Day time : from 6.00 am. to 10.00 p.m_, Night time: from 10.00 p.m. 10 6.00 a.m.

60
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.,L“"“““‘““lﬂr type of restricted fuel.

[‘Sl:nd
rd
i Hniu= :Ill':l' Industrial Commercial| Residential Silence

Day | Night Ni Ni -

151 70 ] 65 1 85 ] 88| as S0 | 40
. Compulsory documents to be submitted by the Industry/Unit :-
(1) Azaual retum in Form-4 and Wasie Dispnu! Manifest in Form-10 under Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 and Third Party Audit Report,
{Q?Emmsm in Form-V of Environment (Protection) Rules, 1986,
(1) Quarterly compliance report of the CCA. photograph of ETP/APCs/Waste Storage Area.
7 Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this CCA.
8. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.
9. Unit has to comply with the other general cbnditions as annexed herewith. Non compliance of any
provision of this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid
Acts and Rules.
10. In compliance to the 0.0 dated 1011/81-7-2021-09 (WritV2016 d1.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as
per the SOP available at URL:-hrtpl/www.upecp.in/TrainingSession aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initinl consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent shall be revoked by the Board.
11. The industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO shall be revoked.
Chief Environmental Officer, Circle-6

CQP}" 1o » “!'-u"'"m m

Regional Officer, U.P. Pollution Control Board, Gorakhpur for information and necessary action.

Chief Environmental Officer, Circle-6

Specific Conditions
1. This consent is valid for production of MS Billets (3,00.300 TPA), Sponge lron (2.12.500 TPA), MS Re
Bar and Structural Steel (2.91.300 TPA) and Captive Power Plant (16 MW. WHRB & 14 MW- CFBC)
maximum.

2. The all conditions mentioned in the environmental clearance issued vide letter no- J11011/41672017-1A 11
(1) dated 15.09.2019, dated 01.12.2020 by MOEF & CC and Consent to Establish vide UPPCB letter dated
26.10.2018 shall prevail.



ent is issued only

for disc i i
e i Mnnrdmm::mmtmmwumdhuﬂmdiﬂww

shall submit Environment Statement to this Board

[atment Rule, 1993 for the previous year ending 315t March on or before 30th September every year

. implementation report of Compliance of consent conditions must be submitted within one month.

4 The consumption of electricity,

nutrieat and chemicals in operation of STP must record on logbook

7. The industry is directed to reuse the maximum treated domestic effluent.

8. The industry s directed to continuously operate I;l units of §.T.P, regularly.

9. The cooling water shall recycle in closed circuit. It should not discharge in any condition.
10. The industry shall construct pucea to rest storm water drain inside the factory premises.

11, Industry shall submit analysis report of treated domestic efMuent after interval of every three months
dully analysed by Board or N.A.B.L. accredited laboratory.

12. The industry shall ensure in the provision n[‘:hm:t:r for Integrated Steel Plant made by CPCB,

13, Audited Balance Sheet/ C.A. Certificate should be submitted within one month from the date of issue of
this Certificate for venification of Consent fee payable.

14. This consent is being issued under consideration the order passed by Hon'ble NGT in OA no. 11672014
Meera Shukla V/s Municipal Corporation Gorakhpur and others.

15. The unit shall comply with the provisions of Hazardous & Other Waste (Management & Trans boundary
Movement) Rules, 2016.

16. The industry shall develop green belt as per the protocol attached with Board's office order dated
16.02.2018 which is available on Board's Website.

17. The conditions mentioned in the consent must be complied by the industry and submit the compliance
report to UPPCB within the stipulated time period.

18. Air Pollution Control System (i.e. bag filters, efectro static precipitators) must be operated regularly and
loghook of energy consumed for the same shall be maintained.

19, The unit shall comply with the provisions of Solid and other Waste Management Rules, 2016.

20. The industry shall ensure the regular water sprinkling for control of dust emission generated from storage
of raw material and loading of product end unloading of raw material.

62

as per provision of Environment (Protection)
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sprinkling in industry premises and near the railway siding.

industry shall install proper capacity of ash
¢ 1000 plant.

dyke for disposal of Ash generated from power plant and

the industry shall ensure safe disposal of slag gencrated from induction furnace plant in future,

;;,mmdmuy lhl,ll ensure the storage of fly ash, boiler bottom ash and slag in covered shed for disposal.
So the fugitive emission be minimum. For disposal of solid waste industry shall use covered trucks.

25, The industry shall store raw material in covered shed.
26. The industry shall construct pucca lo rest storm water drain inside the factory premises.,

27. Ash generated by the industry should be disposed off in a scientific manner in such a way that it shall not
adversely affect the soil and nearby area.

28. The industry shall install 24x7 continuous emission monitoring system at process stacks to monitor stack
emission with respect to standards prescribed in Environmental (Protection) Rules, 1986 vide GSR 277 (E)
dated 315t March 2012 (Integrated iron & Steel), GSR 414 (E) dated 30th May 2008 (Sponge Iron) as
amended from time to time and connected to SPCB and CPCB online servers and calibrates these system

from time to time accordance to equipment supplier specification through labs recognized under
Environmental (Protection) Rules, 1986 or NABL accordance laboratories.

29, The industry shall install system to carryout Continuous Air Quality monitoring for common/criterion
parameters revenant to the main pollutants released (e.g.PM10 and PM1.5 in reference 1o PM emission, and
$02 and NOX in reference 1o SO2 and NOx emission) within and outside the plant area at Jeast at four
locations (one within and three outsides) the plant area at an angle of 1200 each), covering upwind and

downwind directions.

30. Sampling facility st process stacks and at quenching towers shall be provided as per CPCB guidelines for
manual monitoring of emissions.

31. Pollution control system in the stecl plant shall be provided as per the CREP Guidelines of CPCB.

32. Sufficient number of mobile or stationery vacuum cleaners shall be provided 1o clean plant roads, shop
floors, and roofs regularly. :

31. Recyele and reuse ore fines, coal and such other fines collected in the pollution control devices and
vacuum cleaning devices in the process after briquetting/agglomeration.

34, The industry shall install Dry Gas Cleaning Plant with bag filter for SMS converter.

35. The ETP for coke and by-product shall meet the standards prescribed in GSR 277 (E) dated 315t March
2012 (Integrated iron & Steel), GSR 414 (E) dated 30th May 2008 (Sponge [ron) as amended from time to
time: SO 1105 (E) dated 07.12.2015 (Thermal Power Plants) as amended from time to time.

6. CO2 injection shall be provided in GCP of SMS 1o reduce pH in circulating water to ensure optima
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.f yueated water for converter gas cleaning,

ipdustry shall make efforts to minimize water consumption in
jm.pnﬂiﬁnlwmmdh recycling I:utndw:;r ﬂtm{ﬂ‘mmmhwm

. waste recycling plant shall be installed to recover scrap, metallic and flux recycling to SMS

; 39. Used refractonies shall be recycled as far as possible.

40. SMS slag after metal recovery in waste recycling facility shall be conditioned .
and used
rilway track ballast end other pplications. iy for road making,

41. The industry shall establish linkage for 100 % reuge of rejects from waste recycling plant.
42. 100 % utilization of fly ash shall be ensured.

4). Oil collection pits shall be provided in oil cellars to eollect and reuse/recycle spilled oil.

44. The Order issued by Hon'ble Courts/Hon'ble NGT, MoEF& CC, Central Pollution Control Board, U.P

Pollution Control Board and directions issued by Hon'ble National Green Tribunal, New Delhi in Order
dated 13.07.2017 in OA no. 20072014, M.C. Mehta v/s Union of India. Shall be complied with,

4%, Concealing factual data or submission of false/fabricated data and failure lo comply with any of the

conditions mentioned above may result in withdrawal of this CTO and attract action under the provisions of
Law.

46. 1f closure order is issued by CPCB or UPPCB against any defaulting unit, then CTO issued earlier will
MM;MMEWWWNMWHWWH&MMIM
of closure order, the CTO will be deemed to be restore subject to the effective date of revocation of the
closure order, with imposed conditions thereof.

General Conditions:-

l.mwmﬁlm.mmﬂlphtnﬂﬂlh Board bring into use any new or altered
outlet for the discharge of efMuent or gases emission or sewage waste from the unit.

s Treated waste water and domestic waste water shall be disposed jointly at one disposal point. The
applicant shall provide discharge measurement equipment at final disposal point.

3. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If, at any point of time, it is found that the industry is not

complying with stipulated conditions or any furthef direction/instruction issued by the Board, legal action
shall be initiated against the applicant.

4 The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof

5. The industry shall provide uninterrupted entry to the STPA/ETPs inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control measures.
6. The industry shall provide Inspection Book at the time of inspection 10 the Board's officials,

7. Whenever due 1o any accident or other unforeseen act or event, such emission occurs or is apprehended 1o
oecur in excess of standards laid down, such information shall be reported to the Board's offices and all
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med offices. In case of failure of .
Wt ; : ml!mn ntl : ! . :
, ;_. be stopped with immediate effect, = cquipment, the production Process connected

adustry shall operate in a manner so that all emissions be emitted through designated chimney/stack

; case of any damage to the agriculture productivity
“all be imperative to stop production in the industry .
cporied to Board's offices, The industry shall be liable
/ ibe Competent Authority, i
f 10. The applicant shall apply before the 60
ﬁ?&ucﬁnn capacity/manufacturi
point or emission point
I1. The Board reserves the ri
may be necessary,

12. The person authorized shall not reat, lend, sell, transfer or otherwise transport the hazardous waste
Without obtaining prior permission of the Board.

3. Any unauthorized change in personnel, equipment as working condition as mentioned in the application
By the person authorized shall constitute a breach of his authorization.

14. It is the duty of the authorized person to take prior permission of the Board to close down the facility.

i 5. The authorization is valid for temporary storage of Hazardous Waste within premises only.

16. The authorized agency shall ensure that on-line data with regard to quantity and nature of hazardous
chemicals being used in the plant as well as air emission and waste generated within premises is displayed
on Display Board of size 6x4 feet outside the main factory gate within premises

17. It is duty of the authorized person to take priot permission of this Board 1o close and cleanup the facility
for treatment, storage and disposal of hazardous waste,

|8. The applicant shall maintain record of hazardous waste in Form-3 and shall submit annual return in
Form-4 on or before the J0th day of June following to the financial year to which that return relates.
19. In no case any harardous waste shall be disposed off on land, in any drain, or into any water stream. All
spillage must also be safely collected and stored.

20. Before the harardous waste is stored or dumped in the facility, applicant must conduct a detailed physical
and chemical analysis of hazardous waste sample and report 10 the Board.

21. Dried hazardous sludge from the process in the plant shall be stored in double lined HDPE pit
constructed with R.C.C. or such material which does not react with the waste contained in it.

22. The storage area should be fenced properly and Sign/Notice Board indicating 1% Dangerf;'% and
T;¥iHazardousT; % shall be displayed a1 appropriate position both in Hindi and English.

23. The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on
impervious Moor under covered shed. Hazardous waste if required shall be sold only to Registered
Recyclers/Re-processors,

24, [n case of any transportation of hazardous waste, the details in Form-10 of the Hazardous and Other
Wastes Rules, 2016 shall be submitted to the Board.

l_tl:rr!:n habitation ete, by the operation of industry, it
with immediate effect and such information shall be
1o pay compensation also in such cases as decided by

days of expiry of CCA or any change in production types/
uwmquwmnmmhandm

ght to revoke/add/modify any stipulated condition issued along with CCA. as

FAM IELIBAARN S50
Chief Environment ficer, Circle-6




